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·SCALES OF PAY OF TEACHERS 
OF DEGREE COLLEGES ETC. 

Shri T. B. Vittal Rao (Khammam): 
-1 raise Utis half·an-houi" discussion on 
pOints arising out of the answer given 
on 1st April, 1961 to Unstarred' Ques-
tion No. 2637, re,arding the scales of 
pay of the teaching staff of technical 
institutions. 

The problem of attracting suitable 
persons for the teaching staff of the 
technical instituioru has been engag-
ing the attention of Government for 
some time. The All India Council 
for Technical Education, as long ago 
as 1958, recommended certain scales 
of pay which were as follows. I 
shall mention only one or two. They 
recommended for Director or Princi-
pal (Mainly post-graduate course) 
a salary of Rs. 2000 to Rs. 2500; for 
mainly degree course, they recom-
mt'nded Rs. 1300 to Rs. 1800, and for 
the principals of polytechnics, they 
recommended Rs. 800 to Rs. 12110. 
These were the scales if pay that 
were recommt'nded in 1958 and they 
have been approved by the Univer-
sity Grants Commission. Further, 
tht' Central Government have 
accepted the recommendation of the 
All India Council for Technical Edu-
cation, and advised the State Gov-
ernments lhat whatever extn liabi-
lity the State Governments would in-
cur liS a result of the implementation 
of these scales would be met from the 
Central Government. But let us 
examine the positiOn now as 1.0 what 
has happened, after three years, be-
cause the recommendation was made 
in 1958. 

In reply to the question, the hon. 
Minister has stated: 
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namely the States ot Andhra Pradesh, 
Madhya Pradesh, Rajasthan and Assam 
had implemented the scales of pay 
recommended by the All India Council 
for Technical Eduution. Then, I put 
another question to find out whether 
it hal been implemented. in Andhra 
Pradesh, because I knew that there 
were certain technical institutes in 
Andhra Pradesh where these scales of 
pay had not been implemented. I ask-
ed f<lr the total amount paid to the 
Andhra Pradesh Goverrunent tor the 
year 1960-61 on account' of additional 
expenditure involved in the adoption 
of the revised scales of salary as re-
recommended by the Council. The 
hon. Mini9ter's reply was: 

"No payment was made during 
1960-61 on account of the revised 
salary scales as the State Govern-
ment l'Iave not im l~m nt  this 
scheme". 

That is with regard to Andhra Pra-
desh. On 1st April, 't.he reply to the 
question WiIS that only 11 States had 
yet to implement it. But on 13th 
April, when a question was speci-
fically asked in regard to Andhra Pra-
desh which was not included as not 
having implement"ll the scaJes of pay, 
l~ot the reply that that State Gov-
el'runent had not il1llPlemented it. That 
satement is correct because I know 
some facts. In the technical school 
which is there, the Mining institute, 
Kothagudam, the Principal 01 the In-
stitute gets only Rs. 600 per month as 
against the scale of Rs. 800-1218 re-
commended by the Council and a 
l t~r r ,gets Rs. 18G--300 scale noW 
as against the Council's recommenda-
tion of the scale Rs. 350-M0. This is 
the position with regard to Andhra 
Pradesh. 

"Kerala, Madras Mysore, Maha- There was another body which ~ 
rashtra, Gujarat, Punjab, Uttar appointed by the Planning Commis-
Pradesh, Jammu and Kashmir, non. It was the Working Group on 
Bihar, West Bengal and Orissa Technical Education and Vocational 
have yet to implement revised Training. In their report, they also 
Icales of pay.". stressed and m i~  that tbe re-
So. I thought that the States which viaed scales of pay recommended by 
had not been mentioned In this list, the Council should be lmplemented, 
-·iia.H-an-hOlir-c!lscussion. ---.----
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because wherever they went-to 
'whichever State they went, specially 
-States like Rajasthan and others-they 
were told that those institutes were 
finding it very diftlcult to get suitable 
teaching staff to man those technical 
institutes because of the low salaries 
prevailing. The Estimates Commit-
tee also noted this, though they have 
not made any specific recommenda-
tion that in order to stop the flight of 
these people to other professions, 
these pay llealeB should be adopted. 

Now let us see what is happening in 
our country. Today we are embark-
ing on fast industrial development. 
Therefore, the need for technical 
people is very great. In every annual 
report, whether it is 01 Hindustan 
Steel or of the Railway! or of the 
National Coal Development Corpora-
tion or of the Bureau of Mines or of 
the Geological Survey of India, you 
will find that they are not able to com-
plete their programme of work en-
trusted under the plan to them because 
of the acute shortage at trained tech-
nical personnel. Therefore, it is very 
essential that we shoUld train as 
many people as possible. 

Even in the Third Plan, eSpecially in 
regard to the intermediate grades, 
that is, supervisory staff, we are going 
to be short by nearly 4,000 diploma-
holders. Even on a conservative esti-
mate, the actual demand during the 
Third Plan period is going to be 
80,000. I am sure this number will be 
exceeded as pointed out by the Work-
ing Group. It will be 90,000. But how 
many diploma-holders will be avail-
able at the end of the Third Five 
Year Plan? 78,000. 

Whenever we ask. that a teclul.ical 
institution, a polyteehnic or a hlger 
technological imrtltute should be open-
ed, we are often told that there Is a 
serious shortage of teaching pel"J01lnel 
and therefore, it is not possLble to 
embark on such a programml'. So this 
fa a SOrt of. vicious circle. On the 
one hand, there is a shortage of per-
9011ne] with the result that there ean-
not be proper rrowth or expamllD of 

technical education. When there Is no 
proper ,rowth and elq)&nsion of tech-
nical education, we are not goin, to 
turn out the many diploma-holders 
and decree-holders who Ilre very 
essential for our projects which have 
been included in the Third Plan. 
Therefore, unless and until we over-
come this, I am afraid, important pro-
jects will not be able to come throulh 
durini the Third Five Year Plan. 

I can cite a single example. There 
was a Mining Institute in our State. 
The Principal was not there for nearly 
two years. Who was conducting the 
courses? He was the Principal ot a 
Multipurpose school. He was man-
ning an important institute like the 
Mining Institute. And, you can ima-
gine the standard of the student. that 
will coone out of this Mininl Institute 
when there is no Principal for nearly 
two years. 

Another thing is with re,ard to the 
Regional Engineering College. I asked 
a young man to apply tor lecturership 
in the Regional Collele at Waranlal. 
He was an M. Tech. trom the Institute 
of Technology, Kharagpur; and he 
came out in first class. Then, he went 
abroad for some trainilll, and came 
beck. He appeared before the Selec-
tion Committee. He did not want a 
very biJ Balary;but he wanted only 
one increment. And, with that incre-
ment he was not at all going to super-
sede anybody, who had already been 
appointed. But the Selection Commit-
tee refused, with the result that this 
youn, man found a job in a private 
finn. 

Today in the context of what is hap-
pening, in the context of the high 
Alaries the ICS ot!icers are get tin" 
Rs. 4,000 a month. and in the context 
of what the private sector i. paying, 
it is very difftcult to aUraet really 
suitable' personnel with talent lor these 
m.titutions. Unlets and until .ome 
_ereet1c and vigorou. action a ppr-
~ I am afraid the whole Plan will 
not be able to .ucceed.. 
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I know the :M.inister is very much 
concerned about this; he is very seri-
ous. He has had two meetings of the 
Chief Ministers of the various States 
in 1959. Even as late as January, 1961, 
he had a meeting of the Chief Min-
isters, But, what is hapepning is thill. 
These Chief Minist&rs have agreed; but 
they do not implement. I do not know 
what is the difficulty when the Central 
Government has agreed to give the 
additional expenditure, and when we 
are not able to find out people, Why 
is it not being implemented? 

With regard to the recommendation 
like the improvement of the service 
condition of the teachers, it has been 
stated that certa.in facilities had been 
given. But I do not know from what 
date these are going to be implement-
ed. For example, raising the age of 
retirement to 60 years and improving 
the salary scales aDd all these things 
have been there. I do not know from 
what date these are ,oing to be im-
plem('nted. 

When we t ~ the ratio of technical 
personnel in our country and compare 
it with industrially advanced coun-
tries. the figures are rather distres-
sing. For instance, we have only D 
degree and diploma holders for a mil-
lion of population. If you see the 
Soviet Union. there are 500 for a 
million of population. In the United 
States of America they have 250 for 
a million of population. '!'hese are 
two highly advanced and industrialised 
oountries. So, ret us take other coun-
trips like West Germany. England 
and Japan and others. The ftiUrel 
there are something like 20 times 
more than our ftgure. 

Shrl KacbuD&th SIqb (V.ran.d): 
The natioo&1 income there is very 
hiah. You cannot compare with tho!m. 

Sbrl T. B. Vlttal Bao: But we are 
goin, to embark upon a bi, indU5tria-
liAtion programme, Are you IOinl 
to stop this developmental work? Are 
~  ,oin, to stop these factories tram 

working? Here, you can find a Secre-
tary for Rs, 4:,000 per mensem, My 
hon. friend Shri Ra.ghunath Singh 
will have no grouse and he will not 
bring forward even a non-official Bill 
or resolution for reducing their lala-
ries. Th.is is the position. In the pri-
vate sector, a general manager is 
eetting Rs. 7,000 to Rs, 8,000. Do you 
mean to say that we can stop anybody. 
any talented person, from going there? 
These are the temptations offered, In 
spite of aU these temptations, t r~ 

are people Who work on le33er sala-
ries in some public sector under-
takings and also in the teaching pro-
fession. Btu .such examples are very 
fe<W. 

Therefore, I very strongly urge upon 
the Minister to see iliat the scales of 
pay are implemented immediately. 
Otherwise, I am sure our whele Plan 
will not succeecl on account of nOJl-
implementation. 

Shri D. C. Sharma (Gurdaspur): 
May I know how many foreigners are 
working in these technical institutes 
and what are their salaries compared 
to the salaries of those of correspond-
ing status in the country? My second 
question is how many persons have 
been sent abroad by the Ministry for 
training in order to man these insti-
tutes pol;rt.echnics and higher insti-
tutes of technical education? May 
third question is: whether any sur-
very has been made by the Ministry 
So far as the needs of these technical 
institutes and polytechnics are con-
cerned, and what is the Ministry doin, 
in order to make good the gap which 
exists between the present condition 
and the needs? 

Shrt Barish chandra Mathur (Pali): 
In this age of scientiftc advance, It is 
really an irony of fate that our scien-
tlfI.c staff and engineering staJI-

Mr. S,.ur: He can only put • 
question, 

SIui D. C. Sharma: He Is makiq 
a s,peech. 
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Shri Barish Cbandra Mathur: I am 
putting a question. My hon. friend 
is assuming loa much power and I 
certainly resent it. , 
Sh,:1 D. C. Sharma: He cannot make 

a opc:ech. Otherwise, I could also have 
made a speech. We can all make 
speeehes. 

Mr. Speaker: Order, order. 

Shri Barish Chandra Mathur: Is it 
not a fact that in all progressive coun-
tries. whether Communist or demo-
era til:, the salaries of scientists and 
technicians are much higher than those 
(If the administrative staff? Secondly, 
is t ~ han. Minister aware that even 
in those States which have adopted 
the revised scales, particularly the 
State of Rajasthan about which I 
know, and which is always Ilrst in 
implementing these progressive steps, 
It is not easy to find suitable stat!, and 
even those people who are there are 
relinquishing their posts to go to the 
administrative side and other fields! 
May I know what is the shortfall In 
our personnel particularly in the 
mining. engineering and geological 
side whether it is not to the tune of 40 
per cent. and therefore the progress 
has been seriously hampered, 

Dr. Melkote (Raichur): About the 
engineering institute in Andhra Pra-
desh, is it not 8 fact that the hon. 
Member has made no case arainst the 
Central Government and his appeal 
should lie with the Andhra Pradesh 
Government who have nOt implement-
ed what the Central Government bave 
already accepted? Secondly, is it not 
also a fact that the technical people 
should get much more than what they 
are getting today in India. and more 
than what the administrative offlclU 
should get? 

Shri Basappa (Tiptur): May I know 
wht"ther the GovenJment are takin, 
any steps to raise the level of teacbing 
in thf'Se technical colleeeit and. it ~, 
what steps are taken? Secondly, may 
1 know whether the teach!.'nI who are 
.. erving in these technical in!ltitutes are 
1eaving those institutes in view 01 the 

fact that what they are ~tt n  is very 
low? 

The Minister of Scientific Re;;earch 
and Cultural Affairs (Shri Hunaayun 
Kabir): I welcome the interest that 
the HOUSe has shown in the salary and 
status of -teachers. I think hon. Mem-
bers of this House probably know that 
I have myself been deeply concerned 
over this, and within tile limitationa 
under which we work, I have done 
whatever I could to sec that teacht'1's 
get a deccnl deal. 13ut I think some 
of the questions asked today and some 
of thc observations made are a little 
beside the point. Thnt the tl"achcrs' 
salaries should be improved and their 
statUs shOUld be improved, I hope 
there will be nobody in this House or 
anywhere in India question it. I also 
agree with my hon. friends who say 
that the'lle scales, if possible, should be 
better than the scales in other avoca-
tions or at any rate, they should not 
be inferior. I personally would be 
content if they were equal. I would 
not qwte agree with those who say 
that teachers should be paid hlghl!'1' 
9Illaries than in other avocations. 
because the teaching prolession hu 
certain compensations. AB one who baa 
been a teacher for a number of years. 
I know that other thin.gs being equal, 
there are many people who would be 
attracted to the teaching profession, 
because of the creative nature of the 
work. the pleasant nature of the work, 
the constant contact with young per-
sons which is a source of inspiration to 
the teachers. All theltc tactors are 
there but I certainly hold that the 
conditions should not be inferior. 

Shri D. C. Sharma: Why did he 
leave the teaching profession? 

Shri Bamayan Kablr: I would not 
go into the question why I lett the 
profession. 

Shri Raa'haaa.th SIn&'h: He al!o lett 
the same profession. 

SbrI Bamaran Kablr: I am not 
concerned why he left it I woulcl 
not have lett it it certain conditions 
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were not created. ThOSe are the things 
apinst which I am filthting to this 
day: I am referring to some of the 
conditions created by the manage-
ments, sometimes the undue advan-
tage they take of the idealiim of 
young people. I do not want to ,0 
into personal digressions, I could have 
chosen any profession I liked, but I 
del)berately chose the teaching profes-
sion in spite of the lower salary. I 
left it because the conditions became 
somewhat different. 

I would first deal with the questions 
raised by Shri Vittal Rao. ltirstly, his 
facts are somewhat wrollg. They are 
not facts at all, b€'Cause f l~ cannot 
be wrong. He referred to the mining 
institution at Kolhagudem. That min-
ing insti t ~ltion has been included in the 
improved ~ :ll  and We have actually 
approved th(' implementation of irr,-
proved salaries for all technical insti-
tutions in Andhro Pradesl:l as from 
23rd February, 1960. Further, we haVe 
actually placed at the disposal of the 
Andhra Pradesh Government during 
the year 1960-61 a total amount of 
Rs. 7.93 lakhs. This is for all the 
centrally sponsored schemes, includ-
ing the scheme for the improvempnt 
of salarIes. 

My hon. friend referred to a ques-
tion which he lNlid was asked on 13th 
April. But I understand it was asked 
on the 11 th April. He had asked, 
what is the expenditure actually in-
curred? Obviously he wanted to know 
the expenditure incurred by the 
Andhra Pradesh Government in 
1960-61. If he expects me to eive a 
reply on the 13th April about the ex-
penditure which wu incun-ed up to 
31st March, he is demanding the im-
possible. There is nobody who eou.ld 
give the total expenditure of any 
State Government on a particular 
item up to 31st March on the 13th 
April. That is why the annrer wu 
~ n that the infonnation was not at 
that time available. 

Degree Colleges Etc. 

We have actually approved the 
date of implementation of the scheme 
u from 23rd February, 11160. Durin, 
last year, Rs. 7· 93 lakiu were placed 
at the disposal fA the Andhra Pradesh 
Government for assistanCe for all the 
centrally sponsored schemes. 7 States 
have fallen in line and the other States 
have now promised to do so. My 
friend, Shri Rao, referred to the two 
conferences ot the Chief Ministers, 
but he probably does not know that. 
I make it a point to visit every State 
capital and I have discussion with the 
Chief Ministers. With everyone of 
them, I have pressed thi;.; point of im-
plementing the scheme as early as 
pos;.;ible. I now hope thac they will 
implement the scheme perhaps from 
this financial year-I am referring to 
those who have not implempnted it. 
7 St.atl's have already done it and I 
think that will be an additional 
grounrl for the other 8 St.ates doing 
so. 

But my hon. friend would also rea-
lise that the Government of India can 
offer assistance, they can offe-r advice, 
but the Constitution has laid cl:ftain 
limitations in this respect. You, as the 
custodian of the rights of this House 
and of the provisions of the Constitu-
tion, would not perm1t a Central 
Ministry Or Minister t.o interfere un-
duly with tuncl.iions which have been 
allocated specifically to the State Gov-
ernments. 

Therefore, we can advise, we can 
plead. We can press, we can go on 
atrerinC assistance, but we cannot com-
pel them to accept these grades. What 
their diftlculties are, they can best say, 
but they have given some indication 
that whenever there is any improve-
ment in the salary scales it has its 
repercussions on all salaries within 
the State. They have their difficulties. 
I am sure han. Membel'S of this House 
will Pfly due credit to lhe Chiet Min-
isters of the States, that they also rea-
lise the importance of education as the 
basis tor the reconstruction of the lite 
of this country, not only the in .~tri l 

and economic life but the lite ',f the 
country from every point of view, and 
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they are anxious to implement this 
scheme. If they have not been able to 
do it, perhaps they have their difficul-
ties; but I have avery confidence now, 
especially afw the last Chief Minist-
ers Conference in January 1961 where 
every Chief Minister who was present 
said so, that theoy would try to imple-
ment this scheme as quickly as possi-
ble. 
Now I come to some of the questions 
asked by hon. friends. There were a 
large number of questions, and they 
almost reminded me at the practice 
which obtains in the Australian Par-
liament. In the Australian Parliament 
there are no advance notices of ques-
tions. Han. Members come and any-
one can a8k any Minister any question 
about any subject. Well, Sir, you will 
appreciate-tbat it is not possible to 
car!'Y all the figures of a larr,e Minis-
try or of different Ministries with one. 
But I will try to give om~ of the in-
formation which han. Members have 
asked for. 

I cann<Jt give the exact number of 
foreigners in technical institutions in 
India. That. fluctuates also, as they 
continuously come and go. Their sala-
ries also differ. Those who come under 
the Colombo Plan get one scale 
of salary. Those Who come under 
Rs. 310 for a loung lecturer in 
an engineering college at the age 
of 22, 23 Or even 24 is, I sub-
mIt, not very unreasonable in 
the TCM programme get a different 
scale of salary. Those who come under 
one of the UNESCO'. or any of tbe 
other Uni"ed Nations' projects get 
another scale of salary. One may say, 
roughly, they are quite well paid, pro-
bably none of them I'et less than, when 
all these things are taken into conm-
deration, Rs. 21500 or Re. 8000 per 
month. But, Sir, there are our own 
people also who get comparable sala-
ries, and one thin, I claim. that ... 
result of the improvements which we 
have recommended and which have 
been already accepted by seven ,ov-
ernments, the scal .. which have been 
atroduceci will not compare unfavour_ 
"'bly with the 8C8.les anywhere in 
India for any Rl'Vic:e. 

My bon. friend referred to the ICS. 
There are nO NCr'Uits 10 the ICS now-
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a days. ~ also referred t~ the fact 
that members of the ICS draw 
Rs. 4000. He forgot that they do not 
get Rs. 4000 when they start. I think 
a f(~  get Ri. 4000 at the fag end of 
their career. Most do not get Rs. 4000, 
and now under the regulation!; ('ven 
the Secretaries of the Government ot 
India are entitled only to Rs. 3000. 
The rights ryt certain old empl()yees 
have been protected, bllt alI new Sec-
retaries who come under the new ,er-
vice rules will get R<;. 3000. In our 
technical institutions also then· are 
people who ~ Rs. 3000. Actually the 
scheme which we have introduced 
guarantee that a young man who 
has received the Master's Dt'grec 
and training under the scheme 
that We have intro<iul'f'd will start all 
a salary of Us. 410. Now, a salary of 
Rs. 410 for a young lecturer in all 
enginet'ring college at the age of 22, 
23 or even 24 is, I submit, not very 
unreasonable in our country, if we 
consider the economic conditions ot 
this country. And, it is not unlavour-
able when we compare the salaries 
that the lAS and the IFS people get-
they also start with Rs. 350 or Rs. 400. 
So We have established comparable 
scales. The Assistant Professor gets 
Rs. 600 In Rs. 1150,-lt has been lately 
revised .On account of the Pay Com-
mission's recommendations 90 far .~ 

the central iMtitutions a!'e concerned 
-and these soales are not very un-
favourable. The Directors get some-
times Rs. 2,000 to Rs. 2500. There are 
some who get even Rs. 3000. There-
fore, we have tried tIo improve the 
scales as much as poMfble. 

My hon. friend Shrl D. C. Sharma 
ukect how many ~ been sent 
abroad. Many people are lent abroad 
wuler di1rerent schemM. It his ques-
tiOIl d only about the trainin, scheme, 
We I4!'Dt under the TCM: prorramme 
over the w\ two years, a, far as I 
recGtlect. somethin, II ~ 100 person. 
for u.ining as teachers. We have alBo 
introduced a .cherne tar t.mining 
within the country. Young pr'OI'l'U.inl 
traduates. brilliant graduates can now 
~ given train.ing within the country, 
and when they have I"fJCIeived traintnlt' 
they are entitled to the same I8lary of· 
•. 410. 
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Then, my hoo. friend asked about 
· the survey of the needs of institutes. 
These are continually being surveyed 
and there was a survey made about 
two years ago when it WJ.S thought 
that there was a shortage of somethina 
like 40 per cent, and t ~ is why all 
these measures have ~ n laken. Im-
provement in salary scales, special 
measures for training of teaehc:rs and 
attracting young people I think these 
measures have alreaJy paid some divi-
dends. 

Then, my hon. friend, Shri Mathur, 
asked whether the sala:y scales should 
not be higher for technical ::;taff. I 
have already answered tha'. question. 
I ~l not think they should be higher; 
but th<:y should not be lower. I am 
definite about it. I do no~ think I Wll1 
myself plead for a higher salary as 
8UCh. 

Then he asked whether it is not im-
possible to get the staff even with the 
improved grades. I d;> not think £0. 
With the improved grades, people are 
· coming, and if they do Det come, I am 
· sorry for the young men who do Dot 
come and I am sorry for my country. 
If in our country with an initial salary 
of RI. 410 and with the possibility of 
· loina up to RB. 2,000 or Rs. 2,500 bright 
youn, people do not come to t ~ 

teaching profession, where there is also 
the appeal ot idealism and the appeal 
of congenial work, it would reflect 
rather adversely on our young men 
and I do not think our young men 
·dese!'ve this adverse reflection. 

About the shortfall etc., I have al-
ready said that these vary. But we 
are surveying the position and I 
think by the end of the Third Plan 
there will not be an shortage, as tar 
as we can judge. 

My hon. friend, Dr. Melkote. put 
some Questions. I think I have al(eady 
replied to them. Shli Basappa asked 
about the teaching level of the diffe-
rent institutions. The teaching leveu 
in any country are not quit.) unifonn 
in all the institutions. In every coun-
. try where there nre good teachers In 

an institution, the level is somewhat 
higher and so there is a certain amount 
of inequality. But Gur aim is always 
to try to see that they are equalised, 
as far as possible. Bu.t no country or 
Goverrunent can guarantee that all the 
teachers in all the ins',tiutions will be 
exactly of the same 4,uality. After all, 
there are 450 million people in this 
conutry and only 500 come to the Lolt 
Sabha, to the Parliament. Why only 
500? Why should not alI the 450 
million have equal rights of 
bemg represented hcre? So, selections 
are there. That kind of inequality 
depend on aptitude, ability, expe-
rience and opportunity will always be 
there. But our aim will always be to 
try to equalise them., as rar as possible, 
and to see that opportunities are equa-
lised. 

I think I have dealt with almost all 
,the quest.iom that were raised. I 
would repeat that I welcome the in-
terest of the House, and the sypport of 
the House, in ro i in~ more fun<u 
for educational purposes. There it 
always a tendency ill our country to 
economise on expenditure on education 
whenever there is any need for I think 
the who!e House will agree, nnd I um 
sure, 8ir, you will agree, that this is 
a short-sighted policy. But with re-
gard to this partiCUlar 'luestlon, about 
the improvement ot salaric'J ot the 
teachers in technical and engineering 
instjtutions, We have taken wherever 
stePI are possible within the circum-
lltances and within the limits of the 
Constitution, and I have every hope 
that the difficulties pointed out by the 
hon. Members will be rectified fair17 
loon. 

Mr. Speaker: May I ask one ques-
tion? I do not know whether he II 
aware that some time ago for recruit-
ment to the lAS engineers and re-
search students in the Pusa Institute 
and other institutions were allowed to 
compete. When I went to the Puss 
Institute, I was surprised to see th6t 
a young man who .had come all th'l, 
way from Andhra State and was stu"" 
dying there, a flrst class graduate, had 
appeared for the lAS and was waitin, 
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for interview. Now, in one breath you 
say that technically qualified men are 
wanting. In the other breath, you 
permit them to compete for the lAS 
and IPS examinations. What is the 
Government doing in the matter? 

Sbri Barish Chandra Mathur: That 
is the crux of the question. 

Shrl Bumayan Kablr: That;s a 
,eneral question, but I would submit 
this for your consideration. We want 
that technical people should, as far 
as possible, take up technical profes-
sions. But to debar them from other 
professions would be barring their 
opportunities. There is also this ques-
tion. Many of the services of Govern-
ment ... 

Mr. Speaker: May I ask . . . 

Shri Bumayun Kabir: I will finish 
in a minute. Many of the different 
kinds of avocations today require 
technical knowledge and personally-
I am giving my personal view-I per-
sonally think that it is all to the good 
if you have a few technical personnel 
in administrative positions in different 
levels in all departments of Govern-
ment and private enterprise. 

I might submit that it is the ten-
dency throu,hout the world. During 
the war, for example, in England they 
drew some of their best men from the 
universities and some of them remain-
ed. 

Mr. Speaker: War is an emergency. 

Shri Buma1DD Kabir: Now the 
tendency is not t.o debar them. But, as 

J 
252 (Ai) um--8. 

I submitted, we can only equalise con-
ditions. We are trying to create for 
technical personnel \.he same condi-
tions. I can give you an example from 
the National Laboratories also. There 
is a young man of 30, 31 or 32 in the 
National Laboratory. Very often he 
gets a salary of Rs. 700 or Rs. BOO. If 
after that they go away. I do not know 
what to say. 

Mr. Speaker: Therefore Shri Mathur 
rightly suggested, I think, that if the 
conditions are improved and are made 
first class, much superior than even 
the lAS and the IPS, the cream of the 
society or the young men will go in 
for the teaching profession and the 
technical schools and colleges. 

Shri Barish Chandra Mathur: They 
will never go to the teaching profes-
sion if the present attitude remains. 
I might submit for example that in an 
institute which I visited in U.S.S.R., 
the Director of the institute who is in 
administrative charge of the institute 
was getting 3,000 roubles while the 
visiting professor who was the relU 
scientist was getting 7,000 roubles. 
That is why you have U.S.S.R. in 
space. This will never happen in this 
country till it is the administrative 
people who sit in judiment and decide 
the fate of the scientists. If that re-
mains in this scientific age this country 
will never go ahead. 

Mr. Speaker: Very well. The 
House will now stand adjourned to 
meet again at ) 1 o'clock tomorrow. 

18.37 brs. 

The Lok Sabha then ad,ourned tall 
EI.t'l'cn of the Clock on Wednesdalt, 
April 19, 1961/Chaitr.l 29, 1883 (Sak4). 




